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Per Capita Income

1165. SHR] RAMANAND TIWARY:
Will the Minister of PLANNING be
pleased to state: N

(a) whether his attention has been
drawn towards news item published
in the ‘Statesman’ Delhi, dated 23rd
Jarluary, 1978 under the caption ‘Fall
in Per Capita Income';} and

(b) if so, the reaction of Govern-
ment thereto and steps taken or con-
templated to be taken for raising the
per capita income and revitalising the
national economy?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) Yes, Sir.

(b) ',t‘he fall in per capita income
in 1976-77 is due largely to decline
in agricultural production which ac-
counts for about half of the national
product. The year 1977-78 is likely
to show some improvement over the
position in 1976-77. In the circums-
tances it is better to take a long-
term point of view rather than on
an annual basis.

Complaints received by Shah
Commission

1166. SHRI VAYALAR RAVI. Will
the Minitser of HOME AFFAIRS be
pleased to state:

(a) whether the Shah Commission
has received large number of com-
plaints beyond the terms of reference;
and

(b) if so, what are the reasons Gov-
ernment entertain such complaints
and harass the Government servants?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
(a) and (b). The Shah Commission
of Inquiry has received 7301 com-
plaints which are beyond its terms of
reference. These complaints were
not received by the Government but
were received by the Commission in
response to the Notification published
by them in the' Newspapers. The
Commissiont has not taken cognizance
of these complaints and there is no
question of the Government harassing
Government servants,





